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(b) if so, the reasons therefor; and

(c) What Is the number of posts
of the aforesaid cadre that are still
vacant in the Ministry of Petroleum
and Natural Gas?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHR] SHANTARAM POTDUKHE):

(a) and (b) The guidelines for the

rotational pdlicy for transfer of the
officery of Indian Cost Accounts Ser-
vice were approved in August, 1989.
At that time two posts, one each of
Deputy Director and Assistant Direc-
tor in the Ministry of Petroleum &

Natural Gas were included in the
ICAS. Of these, the post of Deputy
Director was lying vacant at the

time of announcement of the guide-
lines and was filled in June, 1990 by
promoting the Assistant Director al-
ready working in the Ministry of
Petroleum & Natural Gas. Although
he had completed more than 4 years
in that Ministry, he was allowed to
continue in view of the fact that he
was due for superannuation in less
than .a year’s time

(¢) Two posts, one each of Deputy
Director and Assistant Director, in-
cluded in the ICAS, are lying vac-
ant since 1-6-1991 and 28-6-1990
respectively.
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Objectives of National Scheduled
Castes and Scheduled Tribes Finan-
cia] Corporation

1265, SHRI S, K. T. RAMACHAN-
DRAN: Will the Minister of WEL-
FARE be pleased to state:

(a) what is the object of National
Scheduled Castes and Scheduled ‘Tri-
bes Finanecial Corporation; -

{b) what are the details of its
programme and schemes to improve
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the lots of Backward and Scheduled
Castes people;

(c) what is the amount of assist-
ance in terms of money (loan, aid),
(separately) the corporation has
given to the Scheduled Castes and
Backward Classes;

(d) whether the Corporation has
any objective schemes to assist entre-
preneurs from Scheduled Castes and
Backward Class to establish Small
Scale Industrial Units; and

(e) if so, what is the number of
entrepreneurs who have so far been
given assistance and what is the am-
ount spent on them (year wise fig-
ures from 1985-86 to 1991) with break
up particulars for Scheduled Castes
and Backward Class beneficiaries?

THE MINISTER OF WELFARE
(SHR] SITARAM KESRI): (a) The
objective of the National Scheduled
Castes and Scheduled Tribes Finance
and Development Corporation is to
fill the critical gaps in the develop-
mental programmes for Scheduled
Castes and Scheduled Tribes by in-
creasing the flow of funds for income
generating shcemes by providing
funds for economically viable and
technically feasible projects.

(b) The Corporation is assisting
programmes and schemes in the fields
of agriculture, industry, transport
and services sectors and training to
inculcate/improve skills among Se-
heduled Castes and Scheduled Tribes
to promote self-employment.

(c) A statement is laid on the

table of the Sabha.
(d) VYes, Sir.

(e) A statement is laid on the
Table of the Sabha,



